p |ITEM NO 5 COURT NO. 10 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A 19/2015 in Cvil Appeal No('s) . 9142-9144/ 2010
RAM SI ROVANI TRI PATHI AND ORS. Appel | ant ('s)
VERSUS
STATE OF U. P. AND ORS. Respondent ( s)
(for nodification of order dated 09.09.2015 and of fice report)
Date : 10/05/2016 This application was called on for hearing
t oday.

CORAM :

HON BLE MR JUSTI CE Pl NAKI CHANDRA GHOSE

HON BLE MR. JUSTI CE AM TAVA ROY
For Appell ant(s) Dr. Vinod Kurmar Tewari, AOR

Pranod Tiwari, Adv.
Ri nku M shra, Adv.

K. L. Janjani, ACR

For Respondent (s) Anmeet Si ngh, Adv.

M
Vs
Vg
M
M Sandeep Singh, Adv.

Ms. Al ka Si nha, Adv.

For M. Anuvrat Sharma, AOR
M. Ravindra Kumar, ACR

UPON hearing the counsel the Court nmade the follow ng
ORDER

In view of the order dated 29.01.2016, list the |I.A before

the appropriate Bench.
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